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Integration Of Dousing Scheme 

+ r Shri P, C. Borooah: 
I Shri Yashpal Singh: 
I Shri Rameshwar Tantia: 
I Shri Vishram Prasad: 

.329 J Shri Bagri: '1 Shri Vishwa Nath Pandey: 
Shri Sfvamurthi Swamy: 

I Shri Ram Harkh Yadav: 
.. I Shri D, D, Mantri: 

L Shri Dharmalingam: 

Will the Minister of Works and 
HOUSing be pleased to state: 

(a) whether Government propose 
to integrate 1;h.e various housing sche-
mes under which financial assistance 
'such as loans or subsidy is given to 
low-income and middle-income groups 
for house-building purposes; 

(·b) if so, the broad features of the 
proposal; and 

(C) the reasons neceSSitating this 
step? 

The Minlster of Works and Hous-
ing (Shrl Hehr Chand Khanna): (a) 
and (b), T.he Working Group on 
HOUSing and Urban and Rural Plan-
ning in the Fourth Plan, set up by 
the Planning Commission, haVe re-
commended that the existing urban 
housing schemes should be integrated 

into two schemes-viz Subsidised. 
Rental Housing Scheme and Loam 
Housing Scheme. These recom-
mendations will ·be discussed at the 
Conference of the Housing MIn1ster. 
Which will be held on the 29th, 30th 
8nd 31st December, 1964. 

(c). The intention is to simplify and 
rationalise the existing schemes. 

8hri p, C, Borooah: It is stated that 
the purpose of this new integrated 
scheme is to provide better benefit 
to the economically poorer sectiom. 
May I know what exira' benefits are 
going to be given to the low inCOIlll! 
groups in comparison with the mIddle 
income groups? 

Shri Mehr Chand Khanna: We have 
got seven Or eight schemes and the 
idea is to bring them under two cate-
gories. The whole matter has beea 
examined and discussed with the 
Plannig Commission and now I pro-
pose to place it before the conference 
of Housing Ministers. After we have 
gone into this question from the 
Delhi angle as well as the State an-
gles, a final decision will be taken iA 
consultation with the Plannig Com-
mission and the Ministry of Finance. 

Shri p, C. Borooah: What benefits 
are going to be given under the subsi-
dised scheme to the poorer sections! 

Shri Mehr Chand Khanna: That ;. 
exactly what I am trying to tell the 
hon. Members. We want to rationalise 
the schemes. Possibly in certaiJl 
cases, we may have t.o subsidise more 
and in certain cases, less. All tlheile 
things are going to be -eXamined. 

Shri Rameshwar Tant!a: May I 
know whether, with the financial II&-
sistance, Government will see that 
they get a small quantity of cemen' 
to build their house T 

Shri Hehr Chand Khanna: I find 
the difficulty about cement is thel'e 
and I go on approachine the Miniaa' 
for Industries and Commerce. '!'be 
response has not been very encowrac-
ing. 
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Shri. Surendranath Dwivedy: .Has it 
come to the notice of the Government 
that loans provided for house building 
purposes to low income and middle 
income groups is very inadequate? Is 
there any proposal to increase the 
amount of loan to the individuals in 
these groups? 

Shri Mehr ChaDd KhanDa: We have 
increased the loan amount recently: 
the minimum hilS been raised from 
Rs. 8,00() to 10,000. Similarly, fnere 
is a request for increasing the. limit 
in the matter of Government sel;"Vants. 
As far as this Plan is concerned, allo-
cations were fixed 3-4 years ago and. 
there is no possibility of changing 
them. But as far as the Fourth Plan 
is concerned, as I informed the House 
not long ago, I am going to get allo-
cations at least three trmes more . 

Shri Sivamurthi Swamy: May I 
know whether any complaints have 
been receiVed by the Government that 
the low income group and middle in-
come group scheme had b~en misused 
by so many white collared and well-
to-do persons? 

Shri Mehr Chand Khanna: Whether 
a persOn wears a white collar or a 
dark collar, if the hon. Member would 
bring a specific case to my notice, I 
shall not spare him. 
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Shri Mehr Chand Khanna: I just 'iifTU if; forir fI1:'f>f7 ~~ ~ ~ 
now informed the House that we have ffiflf; ~ if; ~r '1fT ~ ~'<f lit 
got two tyJ)es of schemes: the subsi-
dised scheme where we give a capital 
.subsidy and there is a rental subahly. 
All these schemes 'are there; we want 
to rationalise them and put them into 
groups. 

Sbri S. M. Banerjee: May I know 
whether there is a scheme called. 
'''Own YoUr HOUse Scheme" and that 
loans wilJbe gi,'en to those who retire 
'after the completion of satisfactory 
serviCe of 25 years or more, and whe-
·ther any loan will be given to the 
pensioners to settle themselves either 
in Delhi or in any other place of 

'work after theh retirement? 

Shri Mebr Chand Khanna: You 
'mean Government servants? 

Shri S. M. Banerjee: Yes. 

Shri Mehr Chand Khanna: There is 
no other scheme except the schemes 
which are before the House. 

Shri S. M. Banerjee: The han. 
Minister has not followed thp que.>tion 
The question is whether there is a 

.demand of the pensioners, Or rather 
the Government servants that after 
they retire thev should be given some 
land or some help in the form of loan 
to build their own houses in a place 
like Delhi and other places. 

Shri Mehr Chand Khanna: J have no 
idea about this, but one thing is 

·obvious and that is, whether a Gov-
ernment servant has retired or whe-
other he is in service, We have got a 
scheme under wltich he can Q·e ad-
'vanced a loan, and vie are giving 
loans to a numher of Government ser-

'\'ants for the building of their houses. 
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Investment ef West German CapUM 

+ r Shri Rameshwar TanUa: 

I
I Shri P. R. Chakraverti: 

Shrimatl Savitri NiI'am: 
"330. -\ Sbri Bhagwat .lba Azad: 

I Dr. IIanen SeD: l Shri Bine.n Bhattacharya: 
Dr. Saradish Roy: 

Will the Minister of FInaJree be 
pleased to state: 

(a) whether it is a fact that the 
Government of India have concluded 
an agreement with the Federal Re-
public of Germany to guarantee pri-
vate investors from t'hat country 
against the risk of expropriation; 

(b) if so, the main features of this 
agreement; and 

(c) when the implementation of the 
agreement Is likely to take effect? 

The Minister of PlanniBg (8hri d. It. 
Bhagat-): (a) An Agreement was rea-
ched on the 15th October. 1964. bet-
ween the Government of . India and 
the Government of the Federal Re-
public of Germany regarding certain 
guarantees in respect of German pric 
vate capital invested in India 




